291 Papers Laid

making certain amendment to
Notilidation No. 96-Customs
dated the 12th May, 1978.

(xiii) G.S.R. 545(E) and 546 (E)
published in Gazette of India
dated the 10th November, 1978

together with an explanatory
memorandum  regarding conse-
quential amendment due to

change in Tariff Heading No.
85.141/217.

(xiv) 3 S.R. 548(E) and HU(E)
published in Gazette of India
dated the 10th November, 1978
together withh an  explanatory
memorandum regarding exemp-
tion from Customs duties on
certain Orthopaedic appliances and
wheel chairs when imported by
a handicapped or a disabled per-
son {or his personal useo.

(xv) G.S.R. 330(E) published
in Gazette of India dated the 10th
November, 1978 together with an
explunat sy memorandum regard-
ing exe nption from Customs
duties cn certain articles when
importeci by any Institution in-
cluding a registered Cooperative
Society for the blind and the
deaf.

(xvi) G.S.R. 1329 published in
Gazette of India dated the 11th
Novemb:r, 1978 together with an
explanatory memorandum re-
garding exemption from customs
duty on components/parts of
X-Ray Image Intensifier systems.
[Placed in Library. See No.
LT-2838,"78].

SHR] VAYALAR RAVI (Chirayin-
kil): Sir, I would like to draw your
attention to the indifference shown
by the Department in laying the
Annual Repurt of the General Insu-
rance Corporation of India. The
Report Is for the year ending 31st
December, 1876. This is November,
1978. It is almost two years now.
It should have been laid on the Table
much ewrlier. They are more inter-
ested i the victimisation of em-
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ployees and workers of the corpora-
tion than in showing respect to the
Parliament. May I request you to
kindly ask the hon. Minister to ex-
plain why it has been so much de-
layed?

MR. SPEAKER: I will send it to
the Committee concerned,

STATEMENTS OF PUBLIC AC-
COUNTS COMMITTEE

SHRI P, V. NARASIMHA RAO
tHanamlonda:: 1T Yeg to lay on the
Tuahie the following Statements: —

(1) Statement showing final re-
plies of Government to the recom-
cendations centained in Chapter 'V
and the action taken -enlies on the
recommendations mada in Chapter
1 of the 30th Report of the Public
Accounts Committ~» reraarding ac-
tion taken bv Government on  the
recoinmendations contained in their
155th  Report (Fifth Lok Sabha)
on Surar Rebate Stheme.

() Statement <howing replies of
Government to the rerommenda-
tions contained in Chapter V and
the action taken replies on the
recommendations made in Chapter
I of the 32nd Report of the Public
Accounts  Committee regarding
action taken by Government on the
recommendations contained in their
178th Report (Fifth Lok Sabha) on
Cash Assistance for Export of Man-
made Fabrics.

(3) Statement showing final re-
plies of Government to the recom-
mendations contained in Chapter V
and the action taken replies on the
recommendations made in Chapter
I of the 64th Report of the Public
Accounts Committee regarding ac-
tion taken by Government on the
recommendationg contained in their
149th Report (Fifth Lok Sabha) on
Bangla Desh Refugees.

sft SwRw (2afrar): wemg 7T,
AT qgEr A W ol dw o g,
I IR F & 7g frdew w7 wrgn §
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fF oo wrean & & qre-ar< Are fesma
@1 £ fr o« fodied st & m ®
ST &, stafs fram & g a fer &
ot ¥or & oAy wifge 1 5w Fraw w
qrerT 78 fRaT JETE | A T aEy
Forq@ o frar g Awo @
G0 HTHTT § Fg1 I18al (5 ag faw
¥ g et #1 gfoat ot =1 A&
@ 3 1w S wfaar @ T
g F oo 7§ frdy A wfqat adY
TET FET & 1 33 Afgar 7 o
IEAT T T 5 | H HTE T
faora =9 &1 3z wiv wvar 2 fv fow
F FAATT AT A7 (7t AT A7 AAa
-9z 77 vAEAr Arfgwo o 712-
ATIT FY TH AT STAT TR AT
atfzm

MR. SPEAKER: I may tell the hon.
Members that 1 have made arrange-
moents now to sec that simultaneously
both Hindi and English versions are
laid on the Table of the House. But
ihere are certain practical difficulties
about major reports. First of all, there
is printing facility 'which we are trying
io augment. .. (Interruptions) Don't
record. (Interruptions)** We are 1iry-
ing to have both the versions placed
simultaneously.

(Interruptions)**

MR. SPEAKER: 1 am not going to
be dictated.

(Interruptions)**

MR. SPEAKER: Please do not re-
co;d.

Dr. Ramji Singh
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(CA)
12.00 hrs,

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-

TANCE

RrPORTED FALL IN PRICES OF AGRICUL~
TURAL PRODUCTS*

o TwAT fog (WTrerR) : e
werg, & gfaamady @ qgd &
frafafas faor &1 sic 3fe ok
faard w0 &1 ww fewmar § AR
grdT F3ar g 6 a8 @ fauw 5 oww
aFI g

‘g soaEn @4t gfa F fau
YTawF FIRUT &1 g1 § Fa Fe0al,
fafq a1 wTEw, SATY AT AIHIA F
qai ® frase § amisne

TIIE MINTSTER OF AGRICULTURE
AND IRRIGATION (SHIRI SURJIT
SINGH BARNAILA): Sir, in the first
place I would like to bring to the
notice of the Hon'ble Mcmbers that
prices  of  agricultural  commodities
are, by and large, marked by stability
and there has been no fall in these
prices as such whelher we compare it
by the position as obtaining in March
1977 or a  year ago in the closing
months of 1977. The all-India price
index for agricultural products in
March 1977 was 170.0 and in October
1977 it was 172.6. As compared to
this, the price index for agricultural
products for October 1978 comes to
1739 which is fractionally higher than
last year.

_ As regards the open market prices
of individual commodities referred to
by the Hon'ble Members, it may be
mentioned that the position in respect
o1 rice and jowar ig, by and large, stable;
in the case of bajra, the prices are
lower by 17.3 per cent as compared to
rather high level around this time last
year. Even in case of bajra, the de-

**Not recorded.



